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1. The"Oivisianal Railway Manager,
Hyderabad (MG) Oivision,
;5.C.Railyay, Sec'bad,

2. The Senior Divisional Engineer, : : ,
(Co-ordinatiaon MG), Hydarabad MG'Division,: . ' :
S€ Railway, Secunderabad. * ° - '
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3. The Divisional Engineer (South), B} 2 ,
Hyderabad (MG) Division, ® : y
. 9% Railuway, Sec’'bad.
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Counéel_?or the Applicant : Shri V.Krishna Rao
;

Coundel for the Respondents : Shri D.francis Paul, SC for Rlys *~

CORAM:

THE HON'BLE SHRI A.V.HARIDASAN :  MEMBER.:(3)

THE HON'BLE SHRI A.B.GORTHI : MEMBER (A)

(Order passed by Hon'ble Shri A.V.Haridasan, Member {(J) )e

Shri V.Krishna Rso, learned counsel for the applicant
and Shri D.fFrancis Paul, learned standing counsel for the Rgs-
pondents are present and hecard, Counssl for the applicant

submits that the application is not pressed. Hence ths appli-~

cation is dismissed asITot pressed, NO(iﬁzzié//\v/\thgz/”/’,/"7
(A.B.GORTHI)
‘ Member “(A)

(A.V.HAR IDASAN)
Member (3J)

' Oot, 23rd Nouember; 1994,

Dictated in Ugen Court, fgamﬁ;h,
Depudy,  Regidtvar(T)
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